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ENCROACHMENT ON FOOTPATHS 
 

3024.  SHRI MULLAPPALLY RAMACHANDRAN: 

 

Will the Minister of ROAD TRANSPORT AND HIGHWAYS, 

सड़क परिवहन औि िाजमार्ग मंत्री 
be pleased to state: 

 

(a) whether the Government is aware that encroachment of footpaths are causing huge 

difficulties to the public and also traffic jam across the country;  

(b) if so, the details thereof; and  

(c) the steps taken by the Government in this regard?  

 

 

ANSWER 

 

THE MINISTER OF STATE IN THE 

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS 

 

(SHRI PON. RADHAKRISHNAN) 

 

 

(a) to (c) In order to provide for control of land within the National Highways, right of 

way and traffic moving on the National Highways and for removal of unauthorized 

occupation of the land within the National Highways, the Government has enacted the 

Control of National Highways (Land and Traffic) Act, 2002. Under the provisions of section 

3 of the aforesaid Act, Highway Administrations have been established, consisting of the 

Regional Officers of the Ministry of Road Transport and Highways, to exercise powers and 

discharge functions conferred on them under the Act in respect of the entire stretches of all 

National Highways throughout the country. 
 

***** 


